h . , CunTRAL ADMINISTRATIVE TRIBUNAL
- o - C.LCUTTA BENCH
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0.2 1028 of 1996
f

Date of Order: 6412,96,

Presento Hon' ble Mr,justice » ,K, Chatterjes, Vice-Chairman,

Hen' ble Mr. M,S5.Mukherjee,Administrative Member,

P K ROY
| . _Vs-
; UNION OF INDIA & ORS,

.-For the petlttcner°mr P.B. Misra,counsel.w1th.Mr.S K.,Mitra,counsel.

. Far the re§ponde?tszmr} P.Chatterjee,counsel.
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- Both! sidés are present.

! .~ Hearing the 1§,cou%selﬂfo:ithe parties,_we
consider that it is a fit case for adjudication, The
application is, accbrdingly,.édmitted and may be listed

¢ for hearing before the Single Bench on 6. 2.97 Reply be
filed in 4 weeks.
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